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Shri Abid Ali: So far as the mem-
bers of this particular Committee are
concerned, they have not expressed
any particular desire, nor has there
been any objection from their side.
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CALcuTTA PORT

*990. Shri S. C. Samanta : Will the
Minister of Labour be pleased to
state :

(a) whether it is a fact that the
State of Emergency is being continued
in the Calcutta Port area since August
1955 ; and

(b) if so, the reasons therefor?
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The Deputy Minister of Labowr
(Shri Abid Ali): (a) Yes; up to 3ist
March, 1956.

(b) To stabilise normal working
conditions i the Port.

Shri S. C. Samanta: May I know
the result of this declaration?

Shri Abid Ali: The result was very
satisfactory. The violence and inti-
midation ccased to exist and output
has considerably increased.

Shri S. C. Samanta: May I know
when this state of emergency will ex-
pire?

Shri Abid Ali: On the 31st March,
and we do not propose to extend it.

Shri S. C. Samanta: How many
times has it been extended? Do Gov-
ernment have any intention to extend
it further?

Shri Abid Ali: As I have already
said, we do not propose to extend it.
The emergency is expiring on the 31st
March. It was extended twice.

w7t areer aftay

*gey. st sitaroaw ;. T wrew
oY g FA W FIT G0 FF

(%) ¥=hg aew ofwr & frgs

e qA (vwenth wwa wk):
(%) @ a2 & & faaqw, fomw
STAHTL





